
Filing  No.-8325/20 

Nature of case- B.A 

Sukar Sao   Vs.    The State of Jharkhand. 

Advocate’s Name- Vikash Anand 

DEFECTS :- 

9(i) Village name of the petitioner at pg 1 and vak differs. 

(ii)  Name of P.W-1 at para 12, differs from its original. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


